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existing rates of special compensa
ted* allowance in Manipur,
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Purchase of ST. James Uot^ in Lon. 
don by Indian Hotels Comiiany lAd.

4843. SHRI R. MUTHUKUMAHAN; 
Will the Minister of FINANCE be 
pleased to state:

(a) whether Government are .iware 
of Indian Hotels Company Ltd., pur
chasing St. James Hotel in London 
belonging to Bass Charrington as re
ported in the Press and advertised by 
the Indian Compamy and if so, whe
ther Government have given neces
sary approvals;

(b) complete details of the com
pany’s proposal and the Government 
sanctions issued in this respect; if 
any;

(c) hag the ame group taken over 
Bailey’s Hotel in London, if eo, de
tails of Government approvals; and

Cd) if Government sanctions have 
mot been obtained for the above pro
jects what action Government pro
pose to take?

THE MINISTER OF FINANCE 
CSHRI R. VENKATARAMAN): (a) 
to (d). No, Sir. No such proposals 
have been received by Government.

Tax Beings Charged from Tourists 
Boses by Karnataka Govemment

4844. SHRI A. C. DAS; Will the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state;

(a) that an exorbitant State Pas
senger Tax i.e Rs. 3200/- passenger 
bus is being charged from the tourist 
buses going from various parts of the 
country by the Karnataka Govern
ment.

(b) is it a fact that this exorbitant 
tax is discouraging the domestic/for
eign tourism in India; and




